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Stata and a heavier tazatlon In an-
other. There is double taxation in 
IIIIIDe plaeea. 

8hri RaJ Bahadar: About that, we 
have talr.en certain steps. All Statea 
have now agreed that wherever there 
used to be double-point taxation, there 
will be single-point taxation. That 
particular decision is under imple-
mentation. 

Mr. Speaker: All the $IlDIe it is 
heavy. 

Shri Raj Bahadur: I have not dis-
puted that it is heavy. It is no doubt 
heavy. But the transport industry has 
been able to bear it. That is also a 
plea m,ade. 

Sbri Nath Pal: Is it thrue that the 
taxation On vehicles in India is the 
heaviest in the world? 

Shri Raj Bahadur: That i~ 8,50 

alleged. I have not been able to aSSESS 
really whether it is so, but ty and 
large it appears to be rorrect. 

Mr. Speaker: All that hon. Members 
want to know is whether by redue-
tion of this taxation, there yrould not 
be a greater possibility of tL'ansptlrting 
coal. 

Sbri Raj Bahadur: That is evider.t. 
If taxation is reduced, the cost of 
transportation will also come down. 

Mr. Speaker: Hon. Minister should 
give some kind of s tis ~tio . I am 
not myself satisfied. Very often thlS 
question has come up. I once said that 
I would appoint a Committee here to 
Col-ordinate operation between the 
railway authorities and coal authorit-
ies. as regards transportation. I re-
ceived a letter from the hon. Minister 
saying that there is alreay a Cabinet 
Sub-Committee which is looking into 
the matter. It has been suggested 
that coal may be transported by road. 
O! course, reduction of tax alway.9 in-
volves some kind of loss to the State. 
But if they are not able to transport 
the goods, why shauld there not be a 
reduction of taxation? We have seen 
'that even students have begun to 

atrib Gao this --. I ... nUJDbuo 
of ,acijoUl'1UlleDt motiOll8 almoa4; ever)'-
day. The other day there was _ 

adJoumment motion on the p1)IlDd 
that 8tu.dents could not go to colll!le. 
It was admitted that it is so, and it ill 
being eased. How long is this to go 
on? 

Sbri Braj RaJ SIqh: As 101lg as they 
are in power. 

Mr. Speaker: It requiN!S a com-
prehensive answer from the hon. Min-
ister to know what the position is. 
Why not Government reduce taxation 
so as to ease the situation by encourag-
ing traffic? There is no answer to that. 

Shri RaJ Bahadur: On road tra>ls-
port there are three types of taxations. 
One' is by the Centre, the other is 
by the States and the third is at the 
municipal leveL We have tried our 
level best to rationalise the tax struc-
ture so far as road transport s cor.-
cemed. Many steps have been taken 
including the one of elimination of 
double-point taxation. Other steI?s 
regarding consolidation of t~es. aboh-
tion of ovtroi etc. also are ·bemg taken. 
All have the same end in view, name-
lY. to reduce the burden of taxation 
on road transport. 

Secondly, we are also trying t~ im-
prove the road surface 90 that a hlghPr 
laden weight may be transporte.d. ~ll 
these factors can operate In brmgmg 
down the cost of operation of road 
transport. The intentions of Govern-

ment are clear. 
An Bon. Member: Al'C there any 

results? 
Shrl Tyaci: What about reduction 
in the price of diesel ,)U? 

Mr. Speaker: We are going to 
other matter. Next question. 

D. V. C. Project 

+ 

an-

f Shrlmati MaimOOll& S.ttaD: 
·51 •. L Shri Indrajit G.pta: 
Will the Minister of JrrlptlOll pad 
Po .... er be pleased to ltate: 

(a) whether it is a fact that the 
Chairman of the Damodar ValleY 
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Corporation ~ stated on the 20th 
SeptembEr, lSl:l that the acLual cost of 
the D.V.C. project is gom, to exceed 
tile estimates by threefold; 

(b) if so, whether the Chairman's 
aaessment of costs is correct; and 

(c) Government's reactions thereto? 

Tbe Deputy MiDister of IrripUcm 
&Dd Power (Shri HaW): (a) to (c). 
A statement is laid <In the Table "f 
the House. 

In an informal speech on the 20th 
September, 1961, the Chairman, 
Damodar Valley Corpora tiOll, statw 
that the cost of the Damodar Valley 
project would be three times higher 
than the original estimate of as. 55 
crores as prepared by Mr. Voorduin. 
Voorduin's estimate was only a broad 
indication, based on very rough data 
available at that time. The first at-
tempt to prepare a detailed, realistic 
estimate of the cost of the first phas", 
projects of the Damodar Valley Cor-
paration was made in 1951. This esti-
mate was placed at Rs. 74'98 crores. 

Subsequently, the scope of the ap-
proved schemes was increased and 
certain additional schemes were E.lso 
sanctioned for execution from time to 
time. This accounts for the major 
part of the increase in the expenditure 
programme of the Damodar ValJey 
Corporation. The estiml'.te, as it 
stands now, works out to Rs. 166'45 
crores. The other contributory 
causes leading to the increase in the 
overall cost of Damodar ValJey Cor-
poration projects are:-

1. Increase in the cost of 11'.llchin-
ery, materials and labour; 

2. low output of machinery due 
to comparative ;nexpe;';en<:e of 
operating personnel at th'" 
earlier stages; 

3. additional cost of land 
quisition; 

ac-

4. increased cost on personnel ow-
ing to protraction of construc-
tion achedules caused by de-
lay in availability of same of 
the essential equipment; 

5. heavier cost of rapairs and in-
adequate provisio:l for spare 
P/lrtI! in ease of earth and 
rock moving equipment. 

8. construction of diversion roads, 
provision of tenntnal facilitil"S 
in the Navigational canal, etc.; 
and 

7. ~ s to excavations and struc_ 
tures damaged by :toOO. 

The Government of India :Ire aware 
of the above position. 

Sbrimati Maimoona Soltan: May I 
know whether it is a fact that top 
heaVy administratiOn at tpe project is 
responsible for this heavy illCT'ease in 
expenditure? May I also know whe-· 
ther it is a fact that that since Gov-
ernment failed to shift the head-
quarters of DVC from Calcutta to the 
project area, it has resulted in an 
enormous increase in expenditure? If 
so, what steps have been taken to 
remedy the situation? 

Shri HaW: These are not the re-
asons primarily responsible for in-
crease in the cost of the proj ect. The 
main reason is the expansion of the 
1OC0pe of the project !rom 3 lakh kw. 
to 8 lakh kw. That by itself m£ans 
an increase of Rs. 67 crorCll. 

Sbrimati MaImoona Sultan: May I 
know what is the total revenUe ex-
pected from the power supplied to) 
industries in west Bengal and: Bihar 
from the project? 

Shri Hathi: I require notice. 

Shri Tangamalli The original esti-
mate Was Rs. 55 crores. Subsequent-
ly, it was increased to Rs. 64 crores. 
The present estimate is Rs. 166 croTes. 
Mav we know whether this IS th .. final 
estimate or whether it is blso likely 
to increase? 

Shrl HaW: This is final provided 
there is no increase in the cost of 
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material3. .. If there is an iru:rease L'l 
the cost at cement, st.."el· 8.1)d pown 
equiPment; it may go· higher.' 

Sfui Rem BanIa:: Why: iSjt:that the 
-DVCproject sUffers from a sort of 
rubbery elasticity, because the esti-
ma1;e;; ai"e never fllc:ed1 ' ~ produces 
a very bad impression in" t ~  country. 

Shri Hathi: The non. Member ia 
right in saying that the estimate has 
gone on increasing; but there is no 
question of creating an7 bad impres-
sion, because as I have just said, the 
benefit has also increased from 3 lakh 
kw. to 8 lakh!tw. That bY itself 
accounts for an increase of Bs. 8'1' 
crores. If We take the original cost 
(If the project and the benefits as ori-
ginally estimated and compaJ:C thl'Dl 
with the present figures, we rise would 
not be so much. If we go· on in-::roas-
ing the scope irrigation benefits, 
power benefits and so on, naturally 
the estimate goes higher. 

SbrI Monrka: As has been mention-
ed by the hon. Member, from t ~ ori-
ginal estimate of Rs. 25 crares, It bas 
gone to Rs. 160 crores. 

SbrI Hathi: Not Rs. 25 crores. 

Mr. Speaker: Was the original esti-
mate Rs. 25 crores? 

Shri RaW: If he bases his question 
on my reply, that Is a different mat-
ter. There is no original estimate of 
Rs. 25 crores. 

Mr. Speaker: The ?riginal estimate 
was Rs. 65 crares. 

SbrI Morarka: Very well, I stand 
corrected. When the original . esti-
mate was Rs. 65 crores, and now it 
has gone up to Rs. 165 crores, ' ~ I 
know before the estimnt('s are revIs-
ed ~  eJJ:pansion of the scneme. is 
sanctioned at what :evel t!t~se thmgs 
are considered and sanctioned, ~  
whether any sanction for the i~ l l 

!!' ~.tio  is takp.n frnm PArhAment 
also! 

Shri HaW: That iJ perfectly. cor-
rect. We have to make a distinction 
between a project as it is, and its ex-
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pansion. In the DVC. !or exarnplel ~ 
h.ave thOng-htof adding o ~ set-the 
f.aurth generatQr of. 75,UOl) KW.. . ,. i~ 
comes before the Howe for . financ'i.iil 
$anction whenever we put up any new 
prol'ect. Secondly, we .are adding .two 
generating Sets of 75,000 KW each at 
Durgapur. 

~ we are having hvo moore of 
125,000 KW each at Chandrapur. Tha,t 
means, it is not the same o ~t as 
originally envisaged. Actually, tr..f'Se 
are new projects in 3 way, which are 
placed before the House and financial 
sanction is obtained. It is not as if the 
orignal project remains 9S it is, anrl. 
"tiU the cost goes on increasing. 

Shri Supakar: It appears, as the 
hon. Minister has not clearly o t ~ 

dieted it, that the ?riginal estimate 
was only about Rs. 65 crores and now 
it is about Rs. 165 crores. The ~ l

ginal target of electricity ge e ~lO  

was 3 lakhs KW e e ~ now It IS 8 
lakhs. :S:aving ~g .  to the additional 
benefit secured, the increase in. the 
cost seem to be too high. Is It not 
correct? 

Shri Hathi: No. It is not too higb 
when compared to the pre!lcnt C.Jsts. 

SbrI Yadav NaQ.Yl&A .ldbav. M!lY 
I bow when the final pha.,e of this 
DVC project will be completed? 

Shri HaW: As soon as we stop 
giving more and more lloncfits of 
power and irrigation. 

Shri Aurobindo Ghnsal: May I know 
if the participating Government.::. in 
the DVC project are being consulted 
before further i est e t~ 

Sbri Hathl: By ,all means they are 
being consulted. 

ShrImati Malmoona Sultan: There 
was a demand from the GO';ernmcnt 
of Bihar that the l,c9dquarters of this 
project should be silifterl from Cal-
cutta to the project area. May I 
know what became of that! 

Shri RaW: The mattc'(' was con-
sidered at an inter-State conference 
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hetween Bihar, West Bengal alld the 
Central Government. 

Shrlmatl MabDoona Sultan: There 
was an agreement I silppose. 

Shri Ratbl: The Wpst Bengal Gov-
ernment have agrood to shift tI,e ~
quarters, and the operational staff !s 
being shifted now to Maitho!l. 

Floods in OrisSA 

·540. Sbri Supakar: Will the Mir·is-
ter of IrriptiO!ll aDd rower be p\(,'l!*d 
to state: 

(a) whether the Government ol 
Orissa have sent proposals for taming 
the rivers Brahmani and Baitami in 
Orissa to save the State from devas-
tation by floods; and 

(bl whether the proposals have 
been examined and the likely expen-
diture involved? 

The Deputy Minister of IrrJ:atiOD 
and Power (Shri Hath,,: (alThe 
Government of Orissa have, in then 
long range plan to tame the rivers 
Brahmani and Baltarn\, included pro· 
posals for a dam on Brahmani at 
Rengali costing Rs. 193 lakhs fur floorl 
portion, and a dam (1n Baitarni at 
Bhimkund costing Rs. 553 lakhs for 
flood protection. They have aL.o pro-
posed in the same }llan embankments 
on Brahmani at a cost of Rs. 331 lakhs 
and on Baitami at a cost of Rs. 9'1 
lakbs for the Third Five Year Plan 
they have proposed schemes of em-
bankments etc. only costing Rs. 80 
lakhs. 

(b) The scheme of a rllu\·ipul'pose 
dam at Bhimkund on Baitarni at a 
cost of Rs. 61'73 crores waf' received 
from the State Govet"nment but was 
returned as it needed furthel' investi-
gations. 

No scheme for a dam across Brah-
mani has yet been received fro'll the 
State Government. Similarly no 
scheme of embankments '"tc. !.nq yet 
been received from the State Govern-
ment. As such the que3tion l·f EXfimin-
ing them does not arise. 

Sbri Supakar: May I know if any' 
of theSe projects ;s Iikelv,t:) lind""1l 
place in'the Third Plan?' " 

Sbri Bathi: I do not thh1t<:. 

Sbri Panigrahi: May I know whe-
ther, besides this lo g-~ lg programme 
of 15 years, the Go"ernmcnt : ~ ma,ito 
any short-range programme so ,'tliLt 
floods in Orissa can really ~ succes-
fully checked? Is there ally sUch 
programme which can be' bnplement-
eelT 

Sbri HaW: Yes, Sir. Short-term' 
plans are there. 

II1'T ~~; t  fit", ': IIln 4' ;;n;f ~ 
i f.I; ~i  ~~ ~ ~~ ~ t ~' 
lIi'r ~~ m;fi vflilli ~ ~; t'  

Shri Rathi: I cave not g;)t the 
figures, but the Kosi pmbankrnent has 
certainly benefited tho! whole of the 
area. I cannot give the fig ures a.J to 
how much increase in the production 
of foodgrains will be ther'?, but it has 
been there. 

Shri S. C. Samauta: :May I know 
whether these three proppsals have 
been recommended by tl_c Fl"od 
Enquiry Commi:ttee \Vhich has sub-
mitted its report recantly? 

Shri Hatbl: The recent l ~ control 
body did not ex.amine them because 
the schemes were not rcad;, but Ihe 
high-level committee on floods did 
recommend these schemes. 

Sbri Supakar: For the Third Plan, 
the Government 'If Orissa SE'C1t 
schemes costing about Rs. 42 crores 
for flood protection in the £ntire 
State. Have any of those ~ e es 

been accepted by the Centre; if eo, 
what is the amount likely t· be ~
tioned during the Third Plan fo,' flood 
protection in Orissa? 

Sbri Ratbl: Schemes arc accepted 
or approved by the Central Flood' 
Control Board after they are techni-
cally examined. As these schpmec 




